135 Written Answers to

(c) The fly ash generated by thermal
power plants has also contributed to the
cnvironmental pollution.

(d) and (e) Yes, Sir. Various steps
have been initiated by the Government to
control pollution which inter alia in-
cluds:—

Mandatory impact assessment for
29 categories of developmental pro-
jects.

Stipulation of norms for air and
water pollution control.

Action plan for critically polluted
areas.

Adoption of cleaner technologics
and schemes for seiting up waste
minimisation ¢ircles.
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[RAJYA SABHA]

Unstarred Questions 136
Central and Uttar Pradesh Boards for
Wildlife

2160. SHRI AKHILESH DAS: Wwill
the Minister of ENVIRONMENT AND
FORESTS be pleased to siste:

(a) when the present centrel and U.P.
State Boards for Wildlife were¢ appointed
with terms of office of these Boards;

{b) the names and places of their of-
fices presently situated;

(c) the total number of wildlife pro-
tected areas in the country with details of
areas dcclared for wildlife conservation in
Uttar Pradesh; and

(d) the efforts being made by these
Boards for wildlife conservation?

THE MINISTER OF ENVIRON-
MENT AND FORESTS (PROF.
SAIFUDDIN SOZ): (2) The Indian
Board for Wildlife was reconstituted in
Dccember, 1996 for a period of four
years, while the State Wildlife Advisory
Board of Uttar Pradesh was constituted
in. October, 1996 for a period of one
year.

(b) The Ministry of Environment and
Forests at New Dclhi is responsible for
the Indian Board for Wildlife, while the
Uttar Pradesh Forest Department at
Lucknow is responsible for the State
Wildlife Advisory Board of Uttar
Pradesh.

(c) There are 83 National Parks and
447 Sanctuaries in the Country, including
7 National Parks and 29 Sanctuaries in
Uttar Pradesh. The arca covered by Na-
tiona] Parks and Sanctuaries in Uttar
Pradesh is 12,188.50 sq. km.

(d) The Indian Board for Wildlife and
the State Wildlife Advisory Boards advise
the Central and Siste Covernments on
ways and means of promoting wildlife
conscrvation, through sening up of pro-
tected arcss, conttol of ponching, genera-
tion of publi¢ awatemess eic, and carry
out such other functione which the
Boards may consider necessary, advise-
able or conducive 1o the preservation and
conservation of wilflife.



